
List of cases registered before Circuit Bench at Jalpaiguri

Sl No. Case No. Cause Title

1 MAT/41/2021 01-06-2021

2 CRM/619/2021 01-06-2021

3 CRM/620/2021 01-06-2021

4 CRM/621/2021 01-06-2021

5 CRM/622/2021 01-06-2021

6 CRM/623/2021 01-06-2021

7 WPA/1061/2021 01-06-2021

Date of 
Registration

GOURI GHOSH AND ORS  VS  WEST BENGAL STATE 
ELECTRICITY DISTRIBUTION COMPANY LIMITED AND ORS

Advocate: DEBORSHI DHAR
DIPAK ROY  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
SADHAN BISWASHARMA  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
NIMAI HAZRA  VS  THE STATE OF WEST BENGAL

Advocate: HILLOL SAHA PODDER
JAGADISH ROY SARKAR AND ORS  VS  THE STATE OF WEST 

BENGAL

Advocate: HILLOL SAHA PODDER
SANTANA ROY  VS  THE STATE OF WEST BENGAL

Advocate: JAYDEEP KANTA BHOWMIK
MILAN BISWAKARMA @ GANESH BAHADUR KAMI  VS  THE 

STATE OF WEST BENGAL AND ORS

Advocate: NIVEDITA DAS
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